FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
SAI YOUTHS AGROPRODUCTS PRIVATE LIMITED OPERATING GINNING
AND PRESSING MILL AT KATOL, DIST. NAGPUR, MAHARASHTRA
(Under Regulation 36A(1) of the Insolvency and Bankruptcy Board of India (Insolvency

Resolution Process for Corporate Persons) Regulations, 2016)

RELEVANT PARTICULARS
1. |Name of the corporate debtor along Sai Youths Agroproducts Private Limited
with PAN/ CIN/ LLP No. CIN: U74999MH2015PTC262043
2. | Address of the registered office 12, Aradhana Society, Near Chintamani
Nagar 1, Nagpur 440 027
3. |URL of website Corporate Debtor does not have a website.
4. |Details of place where majority of fixed [Survey No. 454/2, Situated at Mouza —
assets are located Yenava, Tal. Katol, Dist. Nagpur
5. |Installed capacity of main products/ [[nstalled capacity of Cotton Bales: 220 tonnes
services per day
6. |Quantity and value of main products/ [Plant used to produce 200 tonnes of Cotton
services sold in last financial year Bales and 70 tonnes of Cotton seed per day
when in operation.
7. | Number of employees/ workmen Currently no employee or worker employed
as the plant is shut down.
8. |Further details including last available Can be sought by sending request to
financial statements (with schedules) of Resolution Professional at:
two years, lists of creditors, relevant |cirp.saiyouths@gmail.com
dates for subsequent events of the
process are available at:
9. | Eligibility for resolution applicants (Can be sought by sending request to
under section 25(2)(h) of the Code is|Resolution Professional at:
available at: cirp.saiyouths @ gmail.com
10. | Last date for receipt of expression of (02/01/2023
interest
11.|Date of issue of provisional list of(12/01/2023
prospective resolution applicants
12. | Last date for submission of objections to 17/01/2023
provisional list
13. | Process email id to submit EOI cirp.saiyouths @ gmail.com
Sd/-
-, . Prasad Dharap
Digitally signed
PRASAD by PRASAD  Resolution Professional of Sai Youths Agroproducts Private Limited

KAMALA St A

IBBI/IPA-001/1P-P00702/2017-2018/11228
AFA No.: AA1/11228/02/111223/105078

KAR Date:
2022.12.19 Plot No. 47, “Prasad”,
DHARAP 125119 New Ramdaspeth, Nagpur — 440 010
+05'30'

Email ID: cirp.saiyouths @gmail.com
Date and Place: Nagpur 18/12/2022
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NAGPUR NAGARIK SAHAKARI BANK LTD., NAGPUR —— [SZH AAVAS FINANCIERS LIMITED

(MULTISTATE SCHEDULED BANK) (Farmerly HOUSING FINANCE LIMITED) (i

W0, 74, Or. Ambedkar Chowk, Gentral Avenue, Nagpur-), Tel. No. 0712-2763301, 2764313, E-mail : recoveryfinnsbank.com Bipd G carn. e mmm SHoc; Shuth S s, Rirssroar i “"'r '"' -
w POSSESSION NOTICE
SALE NOTICE OF PROPERTY UNDER SARFAESI ACT Whereas, The undersigned being the Authorised Officer of AAVAS FINANCIERS LIMITED,(Formerly known a5 ;Akfo‘iouilr:
e e e e e B e e B e A Al et ”) under the Securitisation and Reconstruction of Financial s and Enforcement curity Interest et
Notce Mviting Bids/ Tender under SARFAESI Acl 2002 2002 and \nextmstL(inersmnkntdupnn me under section 13{12) read with Rule 9 of the Securfty Interest (Enforcs V erment) Rul
ViMarem n eercse of Cxrtrrn are @s e S mimnn of Secton 13 of e Seeammaton sed Nesenerueton of 2002,
| warcinl Anants ard lm-mul of L-mm,- wtnennt (Friocomenmn ) Act 2002 e with prowimors of nie 8 & a A e z...—..m. vt
- duly wcker e Act desres 1o duposs off ihe fokreing properies  As sach the
WMMQ are put % saw QMI cffers are lmﬂ FOm T publc  Eanier sale fosoe was publshed an @t 13 17 ?f?'( Bt N6 Bed Wos recatved
WG BB IO
wiher NOWCe % Nereby ghven 10 Te DOTOwer under ules B06) of the Securty Ineres! (Enforcoment) Ruses 2002 that the
Authormed ofiose of the Magpor Nagark Sahakan Bank Lid Nagees  shall row proceed s sell the hekrm siated Ceopermen by sdoplng any of
the rethod mentosed in Ruke B8 e wlowe s

5 th i
of umnfu
rulesonthe dates mentionedas below

The Saimoatieand guarsnor is pacsicular and the public n penenalin haraby cavifonsd nut 0. Sest wiih tha preperkes
and any deslings with the property will be sublect to the charge of the AAVAS FINANCIERS LIMITED (Formerly known
257AU HOUSING FINANCE LIMITED”) far an amount mentioned as below and further interest theres

Date & Amount
of Demand Notice

e sad

Date & Type
of Possession

Name of the Borrower Description of Property

s - -~ - AJAY NANDLAL SHARMA, Mrs. 800122 PROPERTY NO 708, MOUZA UPARWAHI, | Symbolic
2) . ey Ntk Aahte P of Moy Banjey A¥ T3 T2.887% Lreios vy st roerest n o st iece 41 v of ind NIBHA AJAY SHARMA 527720.00/- & TALUKA KORPANA, CHANDRAPUR, Possession
iy  end Socee Aparment’; Pt m 04 tn ve eyt of Bapmng Magar Grhe Nirwass Saihon Sonates L Mageus (A/c No.) LNCPHO0518-190093811 T268250.00/- | MAHARASHTRA Admessuring 7435 Sq. Mirs | Taken on
Fiot Rooi0 -......u Naper Mamswada R, scmessirng 41821 S mir (4500 S #) et with the resdentes. aoers-mol bearng & LNCPH04319-200129961 Dues a5 2.0t 22 15 Dec 22
s Rl 2 Ssmient PEKOR Sn Sor I NN UF.5 WU Iu:Be Sasws Gl SUAE M FOME PURUSHOTTAM VASUDEVRAQ 80ct22 PROPERTY NO. 13/524, ON NAZUL PLOT NO, | Symbalic
m"'“' b afeete g el AR AT T it e s O 168 Sig MpvRO= 57 oy ) seper itk dups BARDE, Mrs. ARCHANA BARDE % 803672.00/- 7/1{PART), NAZUL SHEET NO. 21.D, FIELD | Possession
Cutmiamaiog S, 13,37, 41200 + torie bt S0 ST AU IORT.00 DR Wik i i Srtporitivn M SR VT (A No') LNAKOD0B19-200109204 Dues 35 4 Oct 22 S.NO. 15/14, MOUJE- MURTIZAPUR, T0.- | Taken on
e el 09093019 M@ | enbats, PHNe30. Cly Suney No 1088 Sheet No 31 of Mouse -Sububheds. MURTIZAPUR, DIST- AKOLA, MAHARASHTRA | 15 Dec 22
= whasted st Waed a0 14 Hajrang Neger Dabukheds, Nagpoer Tshad & Omt Nagpur 97.50 5q. Mtrs.
RESERVE PRICE RS. 1240000/ (RS.ThrTY  pbmianging o Sre Sanpey Natthup et The groperty i bourded s uncer  Tomards e " = =
twa lack Foety Thousand Rs Gaity} Enst: Finiho 301, Towards West Hicune | Towards forth - Fosd ¢ Towards South — Houte e il s onk Date: 18-12-2022 Authorised Officer Aavas Financiers Lim!
R - = A

Farems and condilions of Sale . - Ueaeesied partes ( Persans o evned 10 subidl he e Bonal Bil i s snsore sdimsssd
10 e Authorimd Officer M L. Doba, for ihe abown meatoned immovatile properties on © As is whor is and As is whot is and
whatever thers w basis " Sn ey businees day usl gate 00012023 w9 40 ASD DM, sengwth 107 of e cher wMouRl BE regquEed
lowsrds sarnest money cepaal  the o of Bank Deaft /Pay Order of any Nesoralised Bank in faveur of Nagpor Nagank Sahaban Sene
Lio ot Bank's Hood Ofoe

2) Propartes ahall ros b scid below the Hesarss Prica

2) Bectoomen ok e Giomn GpPaTTLTy 19 ETEN O Gl ST Al e S e cpaned

4) Th Bank Shail ot be bable for wiy dues encurmiboeres S oy be o S forom of el oo, dues sh o e woperies which
Ak be ek and payBLio by e uccesshul trdoer onfy

q Lol T na Circle SASTRA Centre, PNB House, Kingsway, Nagpur — 440001
baisdantand Ph. No. : 0712- 6603753, 6630484, email :cs6795@pnb.co.in

SYMBOLIC POSSESSION NOTICE (For Immovable property)

 The sucoeseful bAder Wil have 10 Sepost 259 of Sral DRI smount immediaisly N Casty P01 D.0 incksing 10% €MD end batence Whereas, Punjab National Bank/ the Authorised Officer/s of the Punjab National Bank under the Securitization and Reconstruction of Financial Assets &
Somnenit e TG Boiam Dio 10 o ineinfiibirn- OF Sy final i ow wilhin: el Saibbindind Suviodl st vt Aauih Iy sakind 0 skl 90 Enforcement of Security Interest Act, 2002, and in exercise of powers conferred under Section 13 read with rule 3 of the Security Interest {Enforcement)
payImant v e period rericeed above  peopames shal be rasskd and S cepent shall sand fodesed ard Selaulteg pucheser shat Rules, 2002, issued demand notice/s n the dates mentioned against each account calling upon the respective torepay
ok Sty ettt it poonepviiom A st o anm o S vripasiien Svmy 0 miSuamantirashl against each account within 60 days from the date of notice(s)/ date of receipt of the said notice(s)
) A nxpenses melaiing W Ine ST Juty. RGIEFS0N, any G SRoWN WKW KIENLY SXDenses o6 Kas 10 be DOme Dy (e murohase The borrower having failed to repay the amount, notice is hereby given to the borrower and the public in general that the undersigned has taken
1ttt on wam cortNcatn af ln frmm S gt Symbolic Possession of the property described herein below in exercise of powers conferred on him under sub-section (4) of Section 13 of Act read
12 Thes Eank reserves e 1 12 reject ab or ny ofien i wilhout samgring any reasors with Rule 8 of the Security Interest Enforcement) Rules, 2002.
B) The obyactar 8 10 Reta v D08 WA AOI De SMertaingd  THs & alsd & SISMADTY NOB08 O A 10 I8 DOTTwE'S. The borrower’s/guarantor’s/mortgagor’s attention is invited to provisions of sub section (3) of section 13 of the Act in respect of time available to
) Physical Possmssion of the propary i with the bank redeem the secured assets.
103 Dutails of Sals are aiso svailatile on Gank's websis www.nnSbANS S0.i0 The borrower/s in particular and the public in general is hereby cautioned not to deal with the propertyfies and any dealing with the praperty/ies will be
1) mitereatod pursens mey submA wouesl appbcelion for mspection of Properties which shall be made svailable according o subject to the charge of Punjab National Bank for the amounts and interest thereon
Comvenience. 1
[Name of|  Name Date of
The Gale would be corducted ol Bark's Heod Office on date. 98.01.2023 &t 4.00 pm. The Bomowsr  may remnr present al the e of - e of the Descrintion of the kmmovable property st Py
cparing of the a5 Sase due 12 Ay Seesan the socSen orocess cousd ot ke Gece | cancaleg ty S fenk e auncraed ofoer can Branch Account notice
G nction by Sapleping Sre hoice of aucson on Soloe Soed of he bank ut Bark's Head Office and ne el il ation sl b -
done. STATUTORY SALE NOTICE UNDER SARFAES ACT Prowess |All that piece and parcel of Industrial Non-Agricultural land bearing Survey No. 228/1(20-07-2022 Rs.
Vhn Gwuunrs, 670 Roriny utosil 10 sy 00 S dhins alore: Vi kel i s tallii il Iowas i 6 amilewinl o par e Industries Pyt |admeasuring about 1,38 Hectare .. 13800 Sq. Mitrs situated at Patwari Halka No. 36, Vill. 2,06,11,142.96
balance, # any  shel be mcovarsd wis (he inisrest snd cost Fom Sem The cbjecion m & reerve prios sl not be enierered Ths & Led Bhagimaheri, within the limits of Gram panchayat Narsala, Tahasil Saoner, Dist- Nagpur e shirigeod
iso & Stalory NGAcE of Bai 10 BINTREN concemed Jnder ke SiE) of the Secunty Ineneat Enforcer e rules 2022 and Bounded as Under. 'm"::;,:'!:m”
Dste *18.12.2022 WL DOBA (AUTHORISED OFFICERMabe no AITAETEES Agriculture land Survey No.227 WEST: Pandhan & Zudpi Jungle
Flace Nagpur HAGIUR NAGARIK SAHAKARI BANK LTD, ( HEAD OFFICE NAGPUR ) North: Agriculture land Survey No.228/2 South: Zudpi Jungle
— Shri. Ravindra | The Undivided 16.666% share and interest in Al Those pieces and parcel of land, bearing [02-07-202; Rs.
hesrao Plot No. 182 & 183, admeasuring about 2851.109 5 ft {264.877 Sq mtrs) in the layout of 24,33,761.85
BOI LER OPERATOR Durhulz And  [shri. Bhartiya Gruha Samasya Niwaran Sanstha Ltd, Nagpur Khasra No. 100/2 & 103/2 of Plus further
» smt- Poonam | Mouza Somalwada, P. H. No-44 Together with the entire RCC Superstructure comprising interest & other
- BOE C; Ravindra | Apartment No. 302, total adm. About 45.08 5q, Mtrs. Carpet area/ 50,596 5q Mtrs. Built-up charges
more than § vaars 'rom the Date of BOE Cenlrcau. Durbule area/ 59.525 5q. Mitrs super Built up area on the Third Floor (Flat No. 302) of the building,
T (_Sovernmenl Of Maharashtra Apply with Documents & resume to : varsfing therecn and s Abwrvs Flathalog 4§
lﬁ' Tribal Development Department P - fittings, electric meter thereto
> Tribal Research and Training PLANTMSANAGER. and inclucing aso the proportianate share i the commen area and fcliies sroviedo
e AA ENERGY LIMITED ling, bearing C 3536/182+183, city Y , Sheet
Institute,Pune . el No 710/80, situated at Manish Nagar, Somalwada, Nagpur within the fimits nf St
. 9 T - ‘Wadsa, Desaiganj, Dist. Gadchiroli (MS) Municipal Corporation, Ward No. 15, in Tah & Dist- Nagpur and bounded as under:East-
Inviting Appllc.:nnns from the Eligible Schedu_led Trlllxe M.: 9823211485, E-Mai o [Road, West: Piot No 172 & 173, North- Piot No. 184, Seuth- 141
Candidates of Maharashtra for free non- residentia info@aaenergyltd.com e e
Coaching at Universities for preparation of UPSC/ PLACE: Nagpur Punjab National Bank
MPSC (Civil Services) Examination S
Tribal Research and Training institute (TRTI),
G Elgibe Scheduiod Tibe candidalos for undor & 3ifn 1 | REGIONAL STRESSED ASSET RECOVERY BRANCH, NAGPUR
domiciled Eligible Scheduled Tribe candidates for under- S ¥
going free non-residential Coaching at 9 Universities Mytrl Willows, 2nd Floor, 0pp. Empress Mall, Above Lotus Electornics, Sir Bezonjee Mehta Road, Magpur -440018.
(Mumbai, Pune, Aurangabad, Nanded, Solapur, Jalgaon, 3
Amravati, Nagpur, Gadchiroli) for preparation of
UPSCIMPSC (Civi Services) Examinatio. SALE NOTICE FOR SALE OF IMMOVABLE PROPERTIES
Kindly visit Tribal Research and Training Institute, " :
Pune's official website for more details of the scheme, the APPENDIX-IV-A [SEE proviso to Rule 6 (2) 68 (6) 69 (1)]
e e E-Auction Sale Notice for Sale of Immovable Assets under the Securitisation and Reconstruction of Financial Assets and Enforcement of
hitps:/frti.maharashtra.gov.in. Security Interest Act, 2002 read with proviso to Rule 6 (2) &8 (6) &9 (1) of the Security Interest (Enforcement) Rules, 2002.
The decision of Commissioner, Tribal Research Nolice i heretyy given 1o e public in general and in pamicuiar 1o the Borrower Js|, MONgaRor (5) and Guarantor [s| that the below
vav’illdbqslr?;:::gar‘mzs::i':é?ﬁgpune regarding selection process [rec ssession of which has been taken by the Authorised 0fficer of Bank of Baroda, Secured Creditor, will besold on "As i where is Iswhatls”, a
2 N Deiow mentone| LS. The detaits of Boerower /s, MOrtgag0r/ Cuamntar/s/ Serured Asser/s/Dues/Res Price/e-Auction gate & Time, EMD & ) 5@ AMOUNE are m
Starting Date for Apply : 19.12.2022(Monday) inbefow mentoned account/s. The details of Boerom 0301/ Guarantol RLrRd ASSELs/Dues /Rese fiCe/e-Ruction cate & Time, EMDand Big £ Amount are mention
Afternoon 12.30 PM St/|  Mame 6 aomessaf Description Of The immovabie LRESEVE PIOE__| gzt of £ Awction|  SL3tusof | pypgurty | Metherised Officer
Last Date to Apply : 02.01.2023(Monday) Lt Bormwenfs | Property (Mortgager fs) Total ues. n;nﬁ_?:am Time of £ urtien | Passession | inspernon | S Contact person
Midnight 12.00 AM Mo | Cuarantor/ Momgagors ”‘;'1 A Start Time (onStructive [ganp 6 Time | Slong wah s
A5 Sameree | wiome | sl
(Dr. Rajendra Bharud, IAS) 1| Hanuman Dal industries ¢10f Existing Plant and Machineries Facton| RS, 24191110678/- | ps nnsanoa) 96/02023 | Comstrective | 3/72/2022 | M. Saneep Mal
dgipr/2022-23/4807 Commissioner M1 Ramanara Musala i Bota ing Khasara N0 71, in industrial areal unagpted in betwe, M S8 115
Trupati Nusaain Boka 1are, along with The factory s and other [ R 11018300/ w0300
""""‘";"":" :':”""“' tlass 1. |ama 5 27, mithin the kmits of M, Bs. 1,00,000/ 10120000
INVITATION FOR EXPRESSION OF INTEREST FOR s otk s fah-Kam Jist: KL
SAI YOUTHS AGROPRODUCTS PRIVATE LIMITED OPERATING - [IMartgagor Mr Ramanirao Mesalah alla)
GINNING AND PRESSING MILL AT KATOL, DIST. NAGPUR, MAHARASHTRA P e et S - -
(Under Regulatian 36A(1) of the Insolvency and Bankruptcy Board of Incia Z Al the piece and parce! of Land bearing § n Rs 13450000/
(Insolvency Resolution Process for Corporata Persans) Regulations, 2016) nus = 4 =
W shed, right 5, PHND. 20, Within The f Bs. 18450
4| Name of the corporate deblor along Sai Youths Agroproducts Private Limited Malza-vagoa Dist-Nagpur
with PAN CIN/ LLP No. G T4 RS TC282083 |Mortgagnr Mr Timpat
2[Address of Ihe registered office 12, Aradhana Sociely, Near Chintamani 3 | Hanuman Rice indesiries Alithe piece andpar & B3507)- | ps 0620000/ V202 | constractive | 30/02/2022
ogar, Nagour 410627 . M1, Ramanara) Musaia® Bo%a \catedatNAL + unagpte imerest = drsiee
3 URL of websile Vijzyaiaemi Ramanarao Balla, nPahataNo 2! aed other ch b5, 8862000/
4| Detalls of here majority of fixed | Survey No. 45472, Situated af Mouza:| Trugat Musaaih Boka =
m"!m p!m w jority Y:W:;Tal Katol, Dt Nagpur . 10 SARS e 'uarg;gm NS n’maumd Gam,na'm ﬂnla‘ . 100,000/
5 lnswed ;apaury of main products/ msumu::warcamnnms:m 4 Trwar and an Survey m'l s 2,M33.000/
e 1, Nauza-¥adoda, Lah
6| Quantty and mm!mmnumcmm Plant used to produce 200 tonnes of Cetion RS 113,300/
sold n st financial yea Bales and 70 lonnes of Cotion seed per
day when in operaton.
7| Number of empioyees! workmen Currently no employee or worker| § | Lasmi Tragers pre el ptingusty apearine| R [ Qwm/ 600 | 2/a22
employed as the plantis shut down. Mi Ramanaca Musaait Bota : p- .vm:[‘n: ,‘m .:m‘cl', ‘ H{‘: 1aVadoda ‘&F.“UL ” o i'?a_[fi%ﬁ” ‘.u-- o r.:m‘
8 Can be sought by to vilzvalarmi Ramanaraa Balla suring0.g5 Heg ’ wed ot (g RS, 40,090,000/ 100000 10
statements. (wilh scheduies) of two years. |Resolulion Professional at 10 SASB avany- rinp
citp. o s 100,200/ 0200
events of the process are avaiisbleat: i i
s{Engiley lm risolation. apphcants|Can bs st by sending e 1o 6 140190, K0 M0 20,1 (014.4306] S ROLIAINSI- | s 266,42, /01202 | (onstrective
und ion 25(2)(n) of the Code is |Resolution Professional at : M. hmannu MusiHarm BD‘] Gumsnata, pn | + unagpled i W e
mmamm cirp saiyouths@gmail com Wigyaiarmi Ramanarao Bl |and bearing| @ sther cha b5 2664 200/ 140600
10] Last date for reoeipt of expression of interest |02/01/2023 Trupati Kusaih Boka P 1 ND-21 SitUareaat Mauza = 100800/ 0 0000
[Date of issue of prowisional list of | 12/01/2023 amptee. DSt NaEpUr 3l00g with ' d
12| Las! date for submission of objections to | 17/01/2023 'Nnrgwnv Amath (oM Storage Pve Ltd )
13| Process email d to submit EOI i 1| . Ramanarza Musatai hota ang |5 3642038628/ | ps 4,000,000/ 06/00/2029 | (onstreczive | /12022 [Mr Al Rumar |ha
— SaPrasad Dhara Shn TCBNAG1) P W NO- 21, Suated 3t Mauza | UNZODIED Interes T
o v R MG 3R nin the village 1mit of ad oty charges | RS 4050000/ #0000 nwm 77720 85987
tion Professional of Sai Youths Agroproducts Private Limited - ndara Roaa within the village limit o i (harg I 00000 to 720 §8987
1BBIPA-00 1P+ vaoz/zw 2018111228, AFA N AR1/11228/02/111223/105075 e tee.Dst-Nagpur AdmEIsuringd JaHeare ™ 0 0200
Plot No. 47, “Prasac’ New Ramdaspeth, Nagpur 440 010 (Mortgagne M1 Eamanarao Musaliih Bolla) ’
Emal 1D cirp Saiyouths@gmal com E—— - -
Date and Place: Nagpur 18/12/2022 @ | Messers Hanuman B3l mOUsIES | wche piece and parcel of éxis STNG Pan and Machineries, fartary | RS 317292325 R115000,000/" nfelnzg
Pl tuilde UCture apled
rectar M samanaran 2 PN, 27 ¥haSTa HO. 66072 Khate o et Ch B4 1,1580.000/
Hisaizin Bo E&!h at vadoda, Tah Mamptee, Dist N 000D
MIs Vi yalaiml Famanaran oot e
- B3 prcag waceu {MOrgani Messars Kansman Dal infustsies P LEd and
Basz Branch fwari| WIS, 'VIj3ataemi Ramana Bosa)
] ALL that adoda P No. 27 RS, 3,24,00,000/
Wate o 55, Sur 0. 8VHR ~
rYnaCee Reupniz RS 8 25, C1ass!, Tahsil KamptepS DL K L3 ]
313 PRESS [Mortgagns M Ramanarao Musslals Bota) R, 100,000/
Athat piece Bparce) of NAKInGJL Mouza Umri PHRG 23, 08 Rs. 2,75.40.000/
) i1 704 WA, Revenue i .
KampteeDisthag Rs. 2154000/
IMortgagon Mt Bamanrao Musdlan Bula & Rs. 1,00,500/
Mi Namberl Maa nongilian )
w . Fordetaded Lerms and condtions of o ase refes/ hie wehgte ink { fwvow bankbarda n/e uction him and ML/ fibaplin. Al, prospedtive bidders ,,,,,_J"Ef,': H.N‘
may contact the Autharised afcer on giventelephone number provwded above k 5
i 7 L
¢ Indian EXPRESS & Loksatt
The Indian E! d
Date: 18122022 AUTHORISED OFFICER
Place: Kagpur BANK DF BARDOA

. R | -. N | .NAGPun
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Climate
Change:

Where will
the money
come from?

In conversation
with

Amitabh Sinha
Resident Editor, Pune
The indian Express

Dipak Dasgupta
Distinguished Fellow,
The Energy and Resources Institute

The setting up of a loss and damage fund was the most talked about outcome of the recently concluded COP27 meeting in

Egynt. Butanother big take away fromthe meeting was the acknowledgement of a massive finance gap.

The kind of money being invested to deal with cl change is miniscul 110 the req:  Infact, one of the
main reasons why the world is unable to urgently scale up climate action is its inability to redirect adequate amounts of

maney into this effort, Several ideas are being discussed to increase financial flows into climate change.

Qne man in the thick of these financial discussions is Dipak Dasgupta, a Distinguished Fellow at the Delhi-based. The Energy
and Resources Institute. Dasgupta is our guest at Express Explained Live event on December 21. A former principal
econamic advisor to the government of India, Dasgupta is one of the core authors of the investment and finance chapter in
IPCC's sixth assessment report, He isalso the lead author of the Finance section in the Emissions Gap Report 2022,

Dasgupta would talk about the discussions at COP27, the big finance gap and ways to bridge it. and the possibility of the

burden falling on the commen man. For answers to some of these questions, listen to Dipak Dasgupta, in conversation with
The Indian Express's Amitabh Sinha at the next Explained Live event
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